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Prices of Category Hand Non-
Scheduled Madicines.

6922, SHRISWARUP UPADHYAY: Will
the PRIME MINISTER be pleasedto state:

(a) whether the oprices of category Il and
non-acheduled medicines chargad by the amall
scale units are much higher than the prices

chargedbythe organised sector units;

(b) the basis and reasons for exempting
smali scale units from price control against the
recommendations of Kelkat Committee and
Hathi Committee and various consumer

orgsnisations; and

(c)the steps taken to rectfy the situationin
the proposed drug policy?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF CHEMICALS & FERTILIZERS
(SHRI EDUARDO FALEIRO) (a) : Yes Sir.
Certain such instances have cometothe notice
olthe Govemment.

(b): The basic approach towards pricing of
drugs, as enunciated in Drug Policy, 66 was
based onthe view of the Hathi Committee that
there should be more selectivity inthe system
of price regulation with a view to ensuring fair
prices of drugs and formulations. inthe case of
fornmulations(other than generic) selectivity
could be in terms of (i) Size of the units; (ii)
selection of items; and (i) Controlling Prices
only of market leaders in particular, of products
forwhich prica eontrolis contempiated. itis on
the basis of this approachthat Smal Scale Units
hevebeen exempiadfromprice controlinregard
to formulations based on bulk drugs listed as
CategoryllunderBPCO, 1687,

(c): ABackground Note on review of Drug
Palicy of 1986 has been placed onthe Table of
Houseon 12.8.1992, fordiscussion.
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Metro Railin Bombay

6923, SHRI YASHWANTRAO PATIL: W
the Minister of URBAN DEVELOPMENT be

pleasediostate:

{a)whetherthe Govemmenthave aschame
torunametro railfromchurchgateto Kolabaand
V.T.toKolabain Bombay;

(b) it 50, the details thereof and the present
staus of the project;

(c’ ~hether the Govemment propose to
implementthis scheme;

(d)if s0, the details thereof; and

(e)if not, the reasons therefor?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES (SHRI P.K.
THUNGON): (a) : No, Sir.

(b)to (e): Donotarise.

(English)

Aliotment of Government Accommo-
dation in Relaxationof Rules

6824. SHRIVISHWANATHSHASTREWR
the Minister of URBAN DEVELOPMENT be
pleasedtostate:

(a) the number of letiess received during
1992 from members of Pariament for the aflot-
mentof Government accommodation to Gov-,
emment officials in relaxation of rules;

{b) the number of persons towhomsuch
allotments were made;

(c)whetherthe Govemmenthaveputaban
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onthe alioiments sanction during 1982; and

(d) its0, the reasons therslor?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATEINTHEMINISTRYOF
WATER RESOURCES {SHRI
P.K.THUNGON); (a) about 5000 leiters have
been receivediromMembers of Pariamentfor
allotment of accommodation to Govemment
officials during 1982.

(b): During 1992, 2255 aliotments in Type
110 Type Vi have been sanctionsd on outoftum
basis,

(c) : No, Sir.
(d) Does notarise.
Rubberunitsin Rajasthan

6025. SHRIMATH VASUNDHARA RAJE:
Wilithe PRIME MINISTER be pieasedtiustate:

(a)the number of small and meduum rub-
berunits setupin Rajasthan asondate;

{b) whetherthere is ample scope for pro-
moting rubber industry inthat State;

(c)ifso, the steps taken to setup new rubber
units in thatstate; and

(d) the details of the proposals of the Gov-
emmentinthat regard?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF INDUSTRY (DEPARTMENT OF
INDUSTRIAL DEVELOPMENT AND DE-
PARTMENT OF HEAVY INDUSTRY){SHRI
KRISHNA SAHI): (a): there are about 498 small
scale andthree medium scale rubber product

manutacturing units existing in Rajasthan,

(b)to (d): As perthe New Industrial policy,
forthe rubber based units noseparate license

VAISAKHAS, 1915 (SAKA)

Writhen Answers 162

needsto betaken. The entrepreneurs are only
reguired to file IEM (Industrial Entrepreneur
Mamorandum)withthe S1A forsetingupof such
units inthe organised sector. Investmentina
State would depend onthe incentives and facli-
ties provided by the State.

Thelollowingsteps have beentakenbythe
Govt. of Rajasthan to set up new units in
m-

(0] Various seminars/buyers-seliers
meeteic. havebeen organisedio gen-
erate interestinthe rubberindustryin
the State; ’

(i)  State Governmenthasreducedpur-
chase-taxon importof natural rubber
fromother States in Rajasthanfrom
3%to 1%;

(i) TheKeralaState Co-operatiove Rub-
berMrketing Federation Lid. Cochin
has appointedthe Rajasthan Small
Industries Corporation Lid. as adis-
tributorof natural rubberfor Rajasthan.
Userunits now have option to liftthe
rawmaterial atJaipur: and

(iv)  Aonemonth EDP onrubberindustry
isproposed tobe conductedby Small
Industries Service Institute Jaipur
and Rajasthan Small industries Cor-
poration Ltd. during 1993-54.

Regading petrochemical Units

6926. SHRIVIJAY NAVAL PATIL: Willthe
PRIME MINISTERbe pleasedtostate:

(a)whetherpetrochemicalunitsinthecoun-
try are facing problems due to sium in the
intemational market in petroleum products; and

(b)itsome, the stepstakenby the Govem-
mentto sagfefguard investment and to make
domaestic sector more competitive with foreign
petroleum units? .





